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Setting up of a Commission to inquire 
into excesses during Emergency

*34. SHRI SAMAR GUHA:
SHRI KANWAR LAL, GUPTA:

Will the Minister of HOME AFFAIRS 
be pleased to state whether Govern-
ment propose to set up a high-power 
National Commission to hold public 
enquiry into the cases of firing, lathi 
charge and other repressive measures 
adopted by Government inside and out-
side prison during Emergency?

THE MINISTER OF HOME AF-
FAIRS (CHAUDHURY CHARAN 
SINGH); The Government are aware 
of the need to inquire into complaints 
of various misdeeds, malpractices, re-
pressive measures, etc., during the pe-
riod of the Emergency. The whole 
matter is under close examination and 
the Government will make a state-
ment on the floor of the House dur-
ing the current Session.

Censorship on Publication of Proceed-
ings of both Houses of Parliament

*35. SHRI B. C. KAMBLE: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether certain orders were 
issued by, Union Government censor-
ing publication in newspapers of pro-
ceedings of both Houses of Parliament 
and particularly the speeches of the 
then Opposition members; and

(b) if so, the facts thereof and the 
authority under which those orders 
were issued?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) Yes, Sir.

(b) During the short session of Par-
liament held in July-August, 1975 pre-
censorship was imposed on all pro-
ceedings under the orders of then 
Minister of Information and Broad-
casting. Barring statements of Minis-
ters which did not infringe censorship,
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no other speeches were allowed to be 
reported. For the session held in 
January 1976, pre-censorship was res-
tricted to proceedings which fell within 
the scope of the Censorship Order. 
Pre-censorship was completely relaxed 
from March 1976 but editors and cor-
respondents were asked to abide by 
certain special guidelines issued by the 
Chief Censor with the approval of the 
Ministry of Information and Broad-
casting.

Industries in Haldia Complex

*36. SHRI SUSHIL KUMAR DHARA: 
WiU the Minister of INDUSTRY be 
pleased to state:

(a) the time target fixed for the 
completion of the various industries 
in the Haldia complex;

(b) the present position of each;

(c) the time by which the various 
industries will start production and 
by what time they will reach produc-
tion optimum; and

(d) the steps being taken to expe-
dite completion of various projects?

THE MINISTER OF INDUSTRY 
(SHRI BRIJLAL VERMA): (a) to (d). 
In so far as Ministry of Industry is 
concerned during the years 1974—-76, 
14 letters of intents and one indus-
trial licence were issued. These letters 
of intents and industrial licence are at 
various stages of completion and it 
normally takes three to lour years for 
a project to fructify. The authority to 
extend, cancel and revoke industrial 
licence and letters of intents issued to 
entrepreneurs has been delegated to 
the Administrative Ministries who are 
responsible for completion and for 
keeping a watch on the progress of 
approved project. The detailed infor-
mation regarding starting and comple-
tion of various projects is not readily 
available.

It is understood that the State Gov-
ernment of West Bengal has obtained

land for the establishment of an in- 
dustrial estate for small scale indus-
tries in Haldia Complex. Construction 
of sheds in the industrial estate is yet 
to be started and therefore the esta-
blishment of small scale units will 
start only after the sheds are complet-
ed. This is a subject for the State 
Government and cause of delay in im-
plementation is not known to centre.
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